
THE GAUHATI HIGH COURT LEGAL SERVI CES COMMITTEE
rcAu- Lllu_u IGH COURT, GUWAHATI)

NOTIFICATION

Dalr'C: Cuwahati the 20th )une.2022

Hon'ble the Chief lustice (Acting) has been pleased to constitute a
r',pl of 2 (two) adv()r_ates io deal with cases/ litigations involving ASLSA
rr ',.;iii SC, consisttirr., --i r re following advocatcs

l. i,1s. r'.akhee Srrauthia Chowdhury.
z-. ivls. Papia Chakraborty.

firis notifit.atiglr , ,,r -,1'1.,s into force wlth immediate effect.

By Order,

Secretar
hP b2t

Gauhati Hiqh Court Leqal Services Committee

'rir i'j1] Gl-lCLSC ia .:ir-1. ,tr-52> Dated 20th )une,2022

i,ly lo:
1. The Registrar General, Gauhati High Court, Guwahati.
2 The Registrar (Judl,'Admn/Vig), Gauhati High Court, Gurryahati.
.1. The lvlerlber $,1, 1r;i.1''y, Assanr State Legal Services ArLthority,
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hcl It .

4. ihe Registrar-citrir-Plrcrpal Secretary to the Hon'ble Chief iustice,
Gauhati High Court, Guwahati.

5. The President/ Sr,cretarv, Gauhati Hiqh Court Bar Association,
GLrrva hati.
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The president,r secr._,dr-y, Gauhati High Court Advocates. Association,
GLrwahati.
The Project ManaE.:r, Gauhati High Court, Guwahail.

He is requested to uproad this Notification in the website of
Gauhati Hich CoLrrt and the Gauhati High court Legal services
Committee

The P.S. to tl:i.: it,_,r-'ble irlr. Justice Sur,an Shyam, Gauhati High
Court, Gurrual^iatr

s.u'
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tarv,Secre
Legal Services Comrnittee


